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1 2 3 4 5 6

2016-17 Ratlam 10.59 90.82 1110.59 134324
Shajapur 5449 5354 3482.03 603.11
Ujjain 8354 99.07 4857.06 198848
ToraL 35932 611.07 2362856 8342512

2017-18  Agar 2252 14.35 9132 100.63
Dewas 7240 30.84 3802.80 311.18
Mandsaur 20.36 34.82 61761 616.80
Neemuch 051 19.68 55.89 25201
Ratlam 515 56.37 72593 51796
Shajapur 4153 1270 1930.08 143.30
Ujjain 68.15 68.87 2960.79 654.74
ToraL 230.62 23763 11006.30 2596.62
Granp ToTtar  2214.88 1669.88 97925.69 2492588

Pucca houses and toilets in forest villages

929. SHRIKIRANMAY NANDA: Will the Minister of RURAL DEVELOPMENT

be pleased to state:

(@) whether it is a fact that construction of Pucca house is not allowed in

villages which are situated in forest areas and designated as forest village;

(b) if so, whether the Pradhan Mantri Awaas Yojana and the Swachh Bharat

Mission do not cover such villages; and

(¢) if so, how Government plans to provide them the basic facility of toilet and

a Pucca house, which is a commitment of Government to every citizen?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) to (c) The universe of cligible beneficiaries under
Pradhan Mantri Awaas Yojana-Gramin (PMAY-G) include all the houseless and
households living in zero, one or two room houses with kutcha wall and kutcha roof
as per Socio Economic and Caste Census (SECC), 2011 data, subject to 13 exclusion

criteria followed by Gram Sabha verification. The beneficiaries of forest villages covered
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under SECC 2011 lists are eligible for getting financial assistance for construction of
houses under PMAY-G.

Houses sanctioned under PMAY-G are also eligible to receive assistance of
¥ 12,000/- for the construction of a toilet from the Swachh Bharat Mission (G), MGNREGS
or any other dedicated financing source over and above the unit assistance provided

for construction of house.
Linking MGNREGA with agricultural wages

930. SHRIT. G. VENKATESH:
DR. PRADEEP KUMAR BALMUCHU:

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether Andhra Pradesh Government has suggested to the Ministry to link
the Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA) with

agricultural wages and pay 50 per cent agricultural wages to the farmers;
(b) if so, the details thereof;

(¢) whether Government has taken any decision on the matter, if so, the details

thereof and if not, the reasons therefor; and
(d) the stand of Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) No, Sir.

(b) Question does not arise.
(¢) No, Sir.
(d) Question does not arise.
Target for construction of houses under PMAY

931. SHRI DEREK O' BRIEN: Will the Minister of RURAL DEVELOPMENT be

pleased to state:
(a) the details of the target for construction of houses by 2018-19;

(b) the number of houses constructed during 2016-17 which were sanctioned for



